
24.02.2018                    J - 1                FOR PRONOUNCEMENT OF JUDGMENTS [APPLT. JURISDICTION]

24.02.2018
                 COURT NO. 30 

HON'BLE MR. JUSTICE S.P. GARG
HON'BLE MR. JUSTICE C.HARI SHANKAR

AT 11:30 A.M.

1. CRL.A.373/2017 RAJESH AISHWARYA RAO
VS STATE AASHAA TIWARI  

    HIGH COURT OF DELHI                            
    23rd  February,2018                              REGISTRAR (LISTING)

/////////


